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(b) whether any plan for this area
has been received from the West
Bengal! Government; and

(c) if so, the reaction of the Cen-
tral Government to it?

The Deputy Minister' of Planning
(Shri 8. N. Mishra): (a) There 15 &
provision of Rs 32 lakhs in the Second
Five Year Plan as spilt over {rom a
programme of Rs 1 crore sanctioned
in 1954-55 under the First Five Year
Plan of the Government of West
Bengal.

(b) There 1s no further reference
#rom the Government of West Bengal
in this connection.

(c) does not arise

Shrimati Renu Chakravartty: In
view of the fast silting up of river
beds in the Sunderbans area, may I
know whether the Central Govern-
ment Irrigation and Power Mimstry
is going to undertake any survey of
this area, especially the erosion in the
two towns of Basirhat and Taki?

Shri S. N. Mishra: In fact, this was
considered for inclusion m the flood
control progiamme of the Central
Government at one time at technical
level It was decided 1n that
technical meeting that this could mot
propeily come within flood control
measures Therefore, that survey
cannot be undertaken by the ¥rriga-
tion and Power Ministry It 1s, how-
ever for the hon Member to address
on this matter to that Minstry

Shrimati Renu Chakravartty: Tech-
nically i1t may not fall within the ter-
mination of flood control In view
of the fact that all the othcr towns
which were facing erosion had been
taken up by the Planming Commission
as a whole and also by the Irrigation
and Power Mistry, may we know
whether these two towns which have
been eroded are gong to be surveyed
and something done?

Shri S. N. Mishra: In fact, there are
programmes for prevention of erosion
That 18 & very important programme.
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It all depends upon the State Govern-
ment to frame a programme to that
effect The programme originally
framed related to the Dermanent pre-
vention of scarcity and thing of that
kind  Later on, they came with a
proposal for flood control But that
could not come within-flood control
That 1s what I submitted

Shrimati Renu Chakravarity: Of the
one crore which was allotted for the
First Five Year Plan for development
of Sunderbans, have the Government
received any report on the progress of
work and may we know why there
was a short-fall of Rs 32 lakhs?

Shri S. N, Mishra:
received any report about further
progress We ale trying to got 2
report from them as soon as possible.

We have not

N.EF.A.

*648. Shri H N. Mukerjee: Will the
Prifne Minister be pleased to refer to
the reply given to Starred Question
No 1452 on the 21st December, 1856
and state the progress made m the
ravestigation of the alleged murder,
while on offiual, duty, of Haridas
Bhattacharyya of Tezu, North Eastern
Fronticr Agency?

The Deputy Minister of External
Affars  (Shrimati Lakshmi Menon):
Police investigation into the case has
been completed After satisfying
themsclves that a prima-facte case
does exist, Government have decided
to 1mtiate committal proceedings
against the accused 1n a competent
coutt of law  All efforts are being
made to expedite the case

Shri H. N. Mukerjee: May I know
why this matter of the investigation
of a murder 11 Suspiclous clrcum-
stances have been hanging on fire more
than six months now and why the
offer of the brother of the murdered
wrote to the Minstry to assist the
investigation has not even been res-
ponded to®
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Shrimati Lakshmi Menon: I do not
know about the response to the letter
sent by the brother of the murdered
man But every effort has been
made A guestion has already been
answered on the floor of the House
that because of the absence of local
pohice system, 1t was not possible to
conduct the enquiry except with the
aid of the central system As I have
already pointed out, tHe Advisor of
the Governor of Assam has been
mstructed to launch a prosecution
and mmtiate commttal proceedings as
a result of investigation and Ganpat
Rai has becen placed under suspension
with effect from 7-3-1957
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Shri Dasappa: May I know whether
the new excise duty levied on paper
will apply to hand-made paper or will
1t be exempted?

The Minister of Finance (Shri T. T
Krishnamachari): No, Sir Hand-made
paper is exempt from duty.





